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Defective Case Register from 2024-08-27 to 2024-08-27

. Advocate for Date of

SI.NO. Filing No Petioner/Caveator  lobjection Defects as per S.R.

6-RECEIPT SHOWING SERV.COPY TO
D. AKSHAYA KUMAR 004-08. AG/CG/IT/CT/ETC.NOT FILED,

1 ABLAPL/25520/2024 'SAHOO 27 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

2 [D-WP(C)36721/2024 RUDRANARAYAN 2024-08- | =5 11/ T/ETC.NOT FILED.

PARIJA 27
6-RECEIPT SHOWING SERV.COPY TO
UPENDRA KUMAR 2024-08- /AG/CG/IT/CT/ETC.NOT FILED.

3 D-WP(C)/36741/2024 SAMAL 27
Page no 30,31 not legible .
6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR [2024-08-
4 D-WP(C)/36760/2024 MALLICK 27 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- .
5 D-MSA/36778/2024 |DEVASHIS PANDA 27 1.Period of Delay 51 days
D. 5024-08. |0-RECEIPT SHOWING SERV.COPY TO

6 CONTC/36785/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

7 |D-WP(C)36718/2024 BRUNDABAN - 2023-08- 1\ ) oy 1/ T/ETC.NOT FILED.

ROUT 27
3 D- TIRTH KUMAR 2024-08- |[CASE NO NOT CORRECTLY FURNISHED IN
TRP(C)/36645/2024 | SAHU 27 THE PREFACE
1.Court Fee Rs.12/- not paid. 2.DEFICIT
9 |D-WA36646/2024 SANIAY 2024-08- | \UTHENTICATION FEE OF RS 2.25 /- NOT
RATH,A.S.C 27
FILED
6-RECEIPT SHOWING SERV.COPY TO
oD AMITKUMAR  h004-08. AG/CG/T/CT/ETC.NOT FILED,
CONTC/36577/2024 INATH 27 1. Period of Delay 133 Days . 2.A .W . F fees of
RS. 50/ not affixed .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- AJIT KUMAR 2024-08- 9-PROVISION OF LAW NOT FURNISHED ON

1 IBLAPL/25509/2024 |PANIGRAHI 27 TOP OF CAUSE TITLE.
14-NOT PROPERLY INDEXED.
page marking not correct in index and Book mark.

D. 5004-08. |0-RECEIPT SHOWING SERV.COPY TO

12 CONTC/36791/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.

s D DAYANANDA  2024-08- ({6 0.5 1m/T ETCNOT FILED, |

CONTC/36595/2024 MOHAPATRA 27 : :
6-RECEIPT SHOWING SERV.COPY TO

D ABHISHEK 2024-08. |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/25543/2024 [PRADHAN 27

Age of the petitioner not tally with the rejection

order.



javascript: window.print();

6-RECEIPT SHOWING SERV.COPY TO

15 D-WP(C)36918/2024 RUNALKUMAR = 12024-08- | = 511/ T/ETC.NOT FILED.
SWAIN 27
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR 2024-08-
16 D-WP(C)/36733/2024 MALLICK 27 AG/CG/IT/CT/ETC.NOT FILED.
AKSHYANGSHU  [2024-08- .
17 D-MATA/36625/2024 SEKHAR NANDY 127 1.Period of Delay 23 days delay
13 D- JYOTIRMAYA 2024-08- MATTER NOT CORRECTLY FURNISHED IN
TRP(C)/36765/2024 |SAHOO 27 THE PREFACE OF THE LA.
TS AMLAN SHAKTI - 202408 {0 i ETe.NOT FILED,
BLAPL/25564/2024 |PAUL 27 : :
D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO
20 CONTC/36468/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
1 D-WP(C)/36798/2024 SHRADHA DAS 2024-08- .Recelpt Show1gg Serv.copy To School and Mass
27 Education not Filed.
SAMEER KUMAR [2024-08- |.Receipt Showing Serv.copy To School and Mass
22 D-WP(C)/36697/2024 DAS 27 Education not Filed.
5 D SMRUTI RANJAN - 2004-08- (06,11 CT/ETCNOT FILED. |
ABLAPL/25542/2024 ROUT 27 : :
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR 2024-08-
24 D-WP(C)/36729/2024 MALLICK 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D SAPANKUMAR  2024-08- (0 b CUTED ACCEPTED.
CRLMC/25459/2024 PAL 27 ’ ’ :
1. Certified copy of annex- 1 not filed. 2. HBAWF
Fee Rs. 50/- to be paid.
% |2 GYANARANIAN 202408+ (L6, 11/ CT/ETONOT FILED. |
CONTC/36535/2024 |SETHI 27 : :
6-RECEIPT SHOWING SERV.COPY TO
SATYABRATA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
27 D-WP(C)/36810/2024
MOHANTY 27 . .
1.Paragraphs in declaration of not correctly
furnished.
10-SUBJECT CODE NOT
73 D-CRP/36606/2024 LAMBODOR 2024-08- FURNISHED/INCORRECTLY MENTIONED
ACHARI 27
1.Deficit court fee of Rs. 39/ to be paid
v | SATYABRATA  2004-08- (16,1 CT/ETCNOT HILED. |
CRLMC/25471/2024 |DASH 27 : :
6-RECEIPT SHOWING SERV.COPY TO
30 |[D-WP(C)/36728/2024 RUDRANARAYAN 2024-08- 1\ 11/ T/ETC NOT FILED.
PARIJA 27
6-RECEIPT SHOWING SERV.COPY TO
31 |D-WP(C)/36678/2024 PD‘XETHA SARATHI %224'08' AG/CG/IT/CT/ETC.NOT FILED.
32 D-WP(C)/36702/2024 |SUBHENDU 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
KUMAR NAYAK 27 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




Pages 35 to 46 not neat.

Petition not page marked .Affidavit not done

33 D-WP(C)/36705/2024 CHITTARANJAN  2024-08- .Further SR shall be made after page marked and
DAS 27 :
affidavit made .
6-RECEIPT SHOWING SERV.COPY TO
34 |D-WP(C)/3662412024 | oo NI RANIAN 202408~y 0. 61/ T/ETC. NOT FILED.
SWAIN 27
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
D- LAXMIDHAR 2024-08-
35 20-VERNACULAR CERTIFICATE NOT
CRLMC/25386/2024 IMAHAPATRA 27 FURNISHED.
Not page marked in index.
D. 5024.08. (6-RECEIPT SHOWING SERV.COPY TO
36 | CONTC/36763/2004 ADV: = AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.08. [©-RECEIPT SHOWING SERV.COPY TO
37 | CONTC/36689/2004 ADV: 57 AG/CG/IT/CT/ETC.NOT FILED.
LALITENDU 2024-08- [This case involves with sexual offence,the name
38 D-CRLA/25427/2024 BHUYAN 27 of the victim/informant may not be there
6-RECEIPT SHOWING SERV.COPY TO
SUSHANTA 2024-08-
39 |D-WP(C)/36730/2024 [/ ib i b iy 57 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TAPAN KUMAR  [2024-08-
40 |D-WP(C)/36724/2024 | [\ ) 57 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.08. [©-RECEIPT SHOWING SERV.COPY TO
4 | CONTC66742004 ADV- 57 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
42 iﬁL APL/25569/2024 E{fﬁ‘éﬁpRASAD %224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
43 |D-WP(C)/36680/2024 (SSDASIVA PATRA %224'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
4 D-WP(C)/36784/2024 RAJESHRANIAN 2024-08- ) =511/ T/ETC. NOT FILED.
SAHOO 27
CRLMC/25407/2024 DAS 27 : ’
6-RECEIPT SHOWING SERV.COPY TO
46 |D-WP(C)/36644/2024 SIBAPRASAD PATI 5224'08' AG/CG/TT/CT/ETC.NOT FILED.
Paragraphs of [.A. are not correctly numbered.
6-RECEIPT SHOWING SERV.COPY TO
47 |D-CRLA/25540/2024 SAROTKUMAR - 2024-08- ) =11/ T/ETC.NOT FILED.
PADHY 27
6-RECEIPT SHOWING SERV.COPY TO
48 |D-WP(C)/36754/2024 E/&DLTI%IEUMAR %224'08' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

49 E'L APL/25571/2024 llfﬁgg}lgm NATH %224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
50 |D-WP(C)/36618/2024 giléll{NI KANTA %224'08' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
51 |D-WP(C)/36683/2024 IéggISJIK ANANDA %224'08' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
2 D AMITPRASAD  2024-08- (1000 o rCNOT FILED.
BLAPL/25527/2024 |BOSE 27 : -
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
53 |D-WP(C)/36796/2024 Iﬁgﬁfg 5224'08' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
o D KSHIROD KUMAR 1024-08. AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25429/2024 PAHIL 27 Page 11 not partial neat. Adv name not mentioned
capital letter in the v.nama.

D. 5024.08. [6-RECEIPT SHOWING SERV.COPY TO

55 | ABLAPL/25505/2024 PEBASNANDAS 20 AG/CG/IT/CT/ETC.NOT FILED.

s |- ANNADA SANKAR 2024-08- (1000 o r e NOT FILED.
ABLAPL/25583/2024 |JENA 27 : -

s |- ARUN KUMAR  2024-08- (1000 o br o NOT FILED.
CRLMC/25457/2024 BEHERA 27 : -
D. 5024.08. [6-RECEIPT SHOWING SERV.COPY TO

58 | CONTC/367720004 ADV. 57 AG/CG/IT/CT/ETC.NOT FILED.

D. 5024.08. [6-RECEIPT SHOWING SERV.COPY TO

59 | CONTC/36536/2004 ADV. 57 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

60  |D-WP(C)/36224/2024 SHIBASHISH 2024-08- 1\ G/CG/IT/CT/ETC.NOT FILED.

MISRA 27
5024.08. [6-RECEIPT SHOWING SERV.COPY TO

61  |D-WP(C)/36806/2024 |S.SATYAKAM - AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR  [2024-08-

62 |D-WP(C)/36731/2024 )1y 1 1o 57 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

63  |D-WP(C)/36653/2024 ISDQEAN KUMAR %224'08' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

64 D-CRLA/25425/2024 |/ANUPAM RATH 5224_08_

Paragraph no. is left blank in declaration para of
affidavit
6-RECEIPT SHOWING SERV.COPY TO
s D- LAXMIDHAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25460/2024 MAHAPATRA 27 Name of the petitioner no-4 not tally with
rejection order and cause title.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-08-

66 D-WP(C)/36769/2024 KUMAR NANDA |27 AG/CG/IT/CT/ETC.NOT FILED.

. b RIS e [ RECEIT STOWTNG SERVCOFY o
ABLAPL/25470/2024 MOHAPATRA 27 ) :
BLAPL/25553/2024 |[PADHY 27 : :

9-PROVISION OF LAW NOT FURNISHED ON

69 D- ADV 2024-08- TOP OF CAUSE TITLE.
CMAPL/36790/2024 ’ 27

1.Period of Delay 83 DAYS
6-RECEIPT SHOWING SERV.COPY TO
BIREN SANKAR  2024-08-

70 D-WP(C)/36703/2024 TRIPATHY 27 AG/CG/IT/CT/ETC.NOT FILED.

no P PRAKASH KUMAR 2024-08- [l i i Te NOT FILED. |
CRLMC/25494/2024 PRATAP 27 : :

2024-08- 6-RECEIPT SHOWING SERV.COPY TO

72 D-WP(C)/36716/2024 UPASANA BAL 27 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

73 D-WP(C)/36609/2024 |SRIDHAR RATH 5224-08- AG/CG/IT/CT/ETC.NOT FILED.

Legible copy of page-22 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
74 D- GOKULANANDA 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/25514/2024 SAHU 27 NOT FILED.
page nos. 11 to 15 not neatly legible.
ABLAPL/25472/2024 BHUYAN 27 ) :
6-RECEIPT SHOWING SERV.COPY TO

6 D- SAPAN KUMAR  12024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25537/2024 LENKA 27 1. P.S.Case No. and T.R.Case no. under

Annexure-1 not tally with prayer of the petition.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

77 CONTC/36720/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.

s D SOUMYAKANTA  2024-08- [0 611/ TETCNOT FILED.
ABLAPL/25466/2024 TRPATHY 27 : :

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

79 CONTC/36788/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

20 D- DUSMANTA 2024-08-
CONTC/36709/2024 KUMAR JENA 27 1.Code Wrongly indicated 2. Affidavit is not in
proper format
BLAPL/25565/2024 |PAUL 27 ) :
6-RECEIPT SHOWING SERV.COPY TO
82 [P LAXMINARAYAN - 2024-08- ?6G£%§i%/§§j§£gﬁli%Tng%EI§TIME
CRLREV/25556/2024 PATEL 27 )
1.Period of Delay 255
D- PRATYUSHA 2024-08- . :
83 CRLREV/25452/2024 NAIDU 27 Good ground certificate not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
84 |D-CRLA/25506/2024 [So AT KUMAR - 2024-08-
Name of the trial court wrongly mentioned in
being aggrieved portion
MOHENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
85 D-WP(C)/36629/2024 KUMAR 27 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SISIRA 2024-08-
86 19-UNDERTAKING FOR NON FILING OF
ABLAPL/25468/2024 PANIGRAHI 27 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
27 D- ALOK KUMAR 2024-08- [10-SUBJECT CODE NOT
CRLMC/25489/2024 MOHAPATRA 27 FURNISHED/INCORRECTLY MENTIONED
1.C.Copy of Annexures-1and 2 Not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
88 |D-WP(C)/36783/2024 gﬁgﬁgg/IAR %224'08' TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
89 |D-WP(C)/36779/2024 RAJESHRANJAN 12023-08- | = o1/ T/ETC NOT FILED.
SAHOO 27
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
D- 2024-08- STAMPED,EXECUTED,ACCEPTED.
90 PIYUSH PANDA
ABLAPL/25557/2024 27 1 Year of the C.S.Case no. under Annexure-1 not
tally with para-2 of the petition.2. Signature of the
petitioner on V.Nama not tally with cause title.3
Occupation of the deponent on affidavit not
furnished
91 D-WP(C)/36792/2024 RAJU KUMAR 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
SATPATHY 27 AG/CG/IT/CT/ETC.NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED




20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1. Age of the Petitioner differs in Writ Petition,
Affidavit and in Vakilatnama

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
92 CONTC/36799/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
93 D-WP(C)/36628/2024 BHUSAN 27 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
21-STATUTORY DEPOSIT/AWARDED
94 |D-MACA/36581/2024/ADAM ALTKHAN 20+08- AMOUNTNOT DEPOSITED.
1.Period of Delay 24 day
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
14-NOT PROPERLY INDEXED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
95 |D-WP(C)/36786/2024 gﬁ%‘; AI%EIS\K/IAR %224'08' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
1.List of dates and events are not marked from D
to F.2.Age of the petitioner are mismatching with
affidavit and v.nama.3.Page no.32 to 34 and 84
and 91 are not neat and legible.4.In index
annexure no.14 letter no.is wrongly furnished
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-08-
96 D-WP(C)/36517/2024 CHANDRA NAYAK |27 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
;b camien) s RECEIT STOWING SRV COrYTo
BLAPL/25555/2024 |[PRADHAN 27 ) )
1. Paragraph no. not furnished on declaration.
6-RECEIPT SHOWING SERV.COPY TO
08 D- GURUPRASAD 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25492/2024 |BEHERA 27
Occupation not mentioned in Affidavit.
6-RECEIPT SHOWING SERV.COPY TO
D- SWAYAMPRAVA  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
99 BLAPL/25455/2024 | DASH 27 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D- 2024-08- Put up for S.R. after filing of certified copy of
100 CRLREV/25578/2024 BASUDEV PUJARI 27 both the courts judgement.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
101 CONTC/36774/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
CHITTA RANJAN [2024-08- . .
102 | D-WP(C)/36509/2024 PATTNAIK 7 1.The name of the counsel in capital letters and

enrollment Number in last page of writ petition
not furnished.2.Date mentioned in anneure-6 does

not with averment of writ petition and index.




6-RECEIPT SHOWING SERV.COPY TO

D- PANCHANAN 2024-08-

103 | ABLAPL/25450/2024 PANIGRAHI 27 AG/CGAT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

104 |D-WP(C)/36793/2024 NAJESHRANJAN +12024-08- 1 i1/ T/BTC NOT FILED.

SAHOO 27
D- SURYAKANTA 2024-08- . . .

105 CMAPL/36486/2024 DWIBEDI 27 Place it after filing of c.copy of dismissal order
6-RECEIPT SHOWING SERV.COPY TO

106 D- ADV 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.

CONTC/36650/2024 ’ 27
HIS CONTC IS APREMATURE ONE
D. 5024-08. |0-RECEIPT SHOWING SERV.COPY TO

107 CMAPL/36639/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI  [2024-08-

108 |D-WP(C)/36616/2024 KHUNTIA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

109 D- DEEPAK KU 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/25609/2024 [SAHOO 27
1. Page no.10 not legible.
6-RECEIPT SHOWING SERV.COPY TO
ABHILASH 2024-08-

110 |D-WP(C)/36732/2024 MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.

DR. BINODA 2024-08- |1.DEFICIT AUTHENTICATION FEE OF RS

M1 [D-WAJ36747/2024 e (5MAR MISHRA 27 2.25 /-NOT FILED

2 |2 SANTOSH KUMAR 2024-08- (£ 0 0 et R b D,

BLAPL/25617/2024 MAHANTY 27 ) ‘
D. 5024-08. |0-RECEIPT SHOWING SERV.COPY TO

113 BLAPL/25437/2024 AMITAV TRIPATHY 27 AG/CG/IT/CT/ETC.NOT FILED.

MANOJ KUMAR  2024-08- |.Receipt Showing Serv.copy To School and Mass

114 ID-WP(C)/36807/2024 BALASAMANTA |27 Education not Filed.

s 2 SUBHASISH  2004-08- (06,11 C/ETCNOT HILED. |

ABLAPL/25523/2024 [SATAPATHY 27 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

116 E'L APL/25551/2024 QI%LLAN SHAKTI %224'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1.Period of Delay 826 DAYS 2.DEFICIT

D- NIRANJAN SINGH [2024-08-

117 RVWPET/36727/2024(1) 27 ?IIIJ;E%ENTICATION FEE OF RS 2.25 /- NOT
s |2 PRAKASH KUMAR 2024-08- (0 & B0 n R e,
RVWPET/36648/2024 MISHRA 27 : :

o |2 SUBHASISH 2024-08- 4 8 TICTETCNOT FILED,

ABLAPL/25525/2024 [SATAPATHY 27 : :
120 D- MANOJ KUMAR  2024-08- [Put up for S.R. after filing of consolidated
CRLREV/25292/2024 MOHANTY 27 revision petition.
6-RECEIPT SHOWING SERV.COPY TO
121 D- BIBEKANANDA  2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25535/2024 MAHAPATRA 27

As per index page not marked properly.




6-RECEIPT SHOWING SERV.COPY TO

122 |D-WR(C)/36805/2024 | -H1P KUMAR 202408+ 6, cmic/ETC NOT FILED,
123 |2 ASITKUMAR — 2024-08- (0 8 B O FILED,
BLAPL/25481/2024 |JENA 27 : :
14 |2 SUDHANSU 202408 (O T CTETCNOT FILED,
BLAPL/25608/2024 |[SEKHAR DASH 27 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-08-
125 |D-WP(C)/36707/2024 KUMAR NAYAK 17 AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
126 |D-WP(C)/36735/2024 KUMAR 27 AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
127 D- UDIT RANJAN 2024-08- |1.Period of Delay 998 days 2. Cause Title Not
CRLLP/25529/2024 |JENA,C.G.C 27 correctly addressed.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
128 KI-BL APL/25499/2024 IS‘LNR(Z?\%J 5224'08' FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Occupation not furnished.
6-RECEIPT SHOWING SERV.COPY TO
129 |D-WP(C)/36696/2024 i /s RANIAN 12024-08- 1, ,06,17/CT/ETC.NOT FILED,
SETHI 27
6-RECEIPT SHOWING SERV.COPY TO
30 D- AKSHAYA KUMAR [2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/25467/2024 \SAHOO 27 1. Date of order not correctly furnished in prayer
of the petition and Index page Sl. no. 5.
MOHENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
131 |D-WP(C)/36635/2024 KUMAR 27 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
132 ABLAPL/25621/2024 ARIJEET MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.
133 |2 PRANAB RANJAN 2024-08- (0 & S0 RS e
CRLMC/25428/2024 \CHHATOI 27 : :
134 |D-RSA/31688/2024 gl(\)/[slé PRASAD %224-08- 1.Provisional of Law Not furnished in IA
4-AFFIDAVIT/VERIFICATION NOT PROPER.
s b e SCHITSIONNGSER COrY To
ABLAPL/25490/2024 PRASAD PATNAIK 27 : :
Occupation not mentioned.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR  [2024-08-
136 |D-WP(C)/36764/2024 MOHAPATRA 27 AG/CG/IT/CT/ETC.NOT FILED.
137 |D- MANORANJAN 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/25549/2024 |PADHY 27 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




1. Age of the petitioner not tally with rejection
order. 2.Last para of page nos. 13 to 15 are not
neatly legible.

6-RECEIPT SHOWING SERV.COPY TO

DILLIP KUMAR  [2024-08-

138  |D-WP(C)/36725/2024 MOHAPATRA 27 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

139 CONTC/36768/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.

2024-08- 6-RECEIPT SHOWING SERV.COPY TO

140 |D-WP(C)/36713/2024 [UPASANA BAL 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
14-NOT PROPERLY INDEXED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

RAJU KUMAR 2024-08- 20-VERNACULAR CERTIFICATE NOT

141 ID-WR(C)36787/2024 g ArpaTHY 27 FURNISHED.
1.List of dates and events are not marked from D
toF.2.Age of the petitioners are mismatching with
affidavit and v.nama.3.Page no.32 to 34 and 84
and 91 are not neat and legible.4.In index under
annexure no.14 letter no. is not furnished
correctly.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

142 BLAPL/25498/2024 NIRANJAN LENKA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PRAFULLA 2024-08-

143 ID-WP(C)/36679/2024 KUMAR KAR 27 1.Synopsis and list of dates and events are not
marked in index.2.Legible copy of page-18 to be
filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

HIMANSHU 2024-08-

144 ID-WP(C)/36699/2024 BHUSAN DASH 27 1.Authorization with regard to swear the affidavit
on behalf of another petitioner not furnished in
affidavit.2.Rule-8 of Orissa High Court
P.I.L.Rules not complied.3.The matter may be
registered as W.P.(C) P.I.L.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

145 2]'3L APL/25584/2024 ﬁggﬁ? RA %224'08' 9-PROVISION OF LAW NOT FURNISHED ON

' TOP OF CAUSE TITLE.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

146 CONTC/36751/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.

w2 LAXMINARAYAN | 2024-08- |l Gl ETC NOT FILED. |
BLAPL/25560/2024 |PATEL 27 : :




6-RECEIPT SHOWING SERV.COPY TO

D- PRAVASH 2024-08-

148 CRLMP/25513/2024 |CHANDRA JENA 17 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
GEETA RANI 2024-08-

149 |D-WP(C)/36723/2024 MALLICK 27 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

50 D- PRABIR KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/25550/2024 RAY 27 1. Occupation not furnished in the affidavit. 2.
Rejection order dtd. 18-2- 2023 not found in
annex.2.
6-RECEIPT SHOWING SERV.COPY TO

. D- PRASANTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAFPL/25548/2024 KUMAR NANDA 27 1. P.S.Case No. under Annexure-1 not tally with
Prayer of the petition
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

152 D- SATYABRATA 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

BLAPL/25502/2024 |PANDA 27 NOT FILED.
page 31 not neat.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

153 CRLMC/25432/2024 MAHES DAS 27 AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/25447/2024 \CHAND 27 : :

55 D IUGALA KISHORE 2024-08- | e iy ETC NOT FILED. |

ABLAPL/25463/2024 PANDA 27 ’ :
6-RECEIPT SHOWING SERV.COPY TO

2024-08- AG/CG/IT/CT/ETC.NOT FILED.
156 |D-WP(C)/36620/2024 |ARIJEET MISHRA
27 . ..
Paragraphs of writ petition are not correctly
numbered.
6-RECEIPT SHOWING SERV.COPY TO

D- AKSHAYA KUMAR [2024-08- AG/CG/IT/CT/ETC.NOT FILED.

157 ABLAPL/25521/2024 SAHOO 27 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

AUROVINDA 2024-08- |1.Court Fee Is exempted being S.C. appellants.

158 |D-RSA/36755/2024 MOHANTY 27 S.C. certificate not filed

D- 2024-08-

159 CMAPL/36746/2024 ADV. 27 PLACE IT AFTER CORRECTION OF PRAYER

2024-08- 6-RECEIPT SHOWING SERV.COPY TO
160 |D-WP(C)/36710/2024 NIRANJAN LENKA 27 AG/CG/IT/CT/ETC.NOT FILED.
161 ID-GUAP/36665/2024 |ABHISHEK DASH 2024-08- |Date of order mentioned in the being aggrieved
27 order appears to be wrong
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08-
162 |D-WP(C)/36604/2024 PITAMBAR PANDA 27 1.Each page of writ petition and affidavit have not

been notarised.2.Mobile numbers of all the
counsel not mentioned in vakaltanama




PRAFULLA

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

163 |D-WP(C)/36759/2024 KUMAR 3224'08' NUMBER NOT INDICATED WHEREVER
MOHAPATRA SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
164 |2 TYOTIRMAYA —12024-03- TG{E:%E/E/TCSTI/{ST\ZIESTSESESOPY 10
CRLMC/25554/2024 \SAHOO 27 : :
65 D AMLAN SHAKTL - 2024-08- {0 pion O NOT FILED,
BLAPL/25552/2024 |PAUL 27 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
166 E'L APL/25503/2024 IS)XTI\%ENSEIII((HAR %224'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
67 D SANTOSH KUMAR 2024-08- (100« o o ETCNOT FILED,
BLAPL/25611/2024 MAHANTY 27 : '
1.Period of Delay 116 days delay 2. Court Fee Rs
168 |D-MACA/36666/2024<ATPILA CHARAN 12024-08-1 55 o able | not paid 3.Welfare fund of Rs 50/
NAYAK 27 :
not paid
6-RECEIPT SHOWING SERV.COPY TO
169  |D-WP(C)/36682/2024 SE?I_II\IIA RANJAN %224'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
170 |D-WP(C)/36770/2024 ASHITKUMAR - 2023-08- ) G/IT/CT/ETC.NOT FILED.
DASH 27
6-RECEIPT SHOWING SERV.COPY TO
HARIPAD 2024-08-
171 |D-WP(C)/36626/2024 |\ S0\ oy 57 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
CHITRASEN 2024-08-
172 |D-WP(C)/36600/2024 |5, b 'y 57 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-08. [AG/CG/NT/CT/ETC.NOT FILED.
173 |D-WP(C)/36642/2024 |SIBAPRASAD PATI |- 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
i D SANTOSH KUMAR 2024-08- (100 oV ETCNOT FILED,
CONTC/36619/2024 |SWAIN 27 : '
4-AFFIDAVIT/VERIFICATION NOT PROPER.
175 |D- SAPAN KUMAR  [2024-08- [6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/25539/2024 [LENKA 27 AG/CG/IT/CT/ETC.NOT FILED.
76 D DINESH KUMAR  2024-08- {0 pien O NOT FILED,
CONTC/36663/2024 [PANDA 27 : '
6-RECEIPT SHOWING SERV.COPY TO
DEEPALI 2024-08-
177 |D-WP(C)/36737/2024 |/ 4 oAt A po AG/CG/IT/CT/ETC.NOT FILED.
D. £024.0. (6-RECEIPT SHOWING SERV.COPY TO
178 |5l APL/2S626/2004 |ARUEET MISHRA 0 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- JYOTIRMAYA 2024-08-

179 BLAPL/25516/2024 |SAHOO 27 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 10-SUBJECT CODE NOT

180 ABLAPL/25574/2024 PIYUSH PANDA 27 FURNISHED/INCORRECTLY MENTIONED
1. Occupation of the deponent on affidavit not
furnished.2. Year of the C.S.Case No. under
Annexure-1not tally with para -2 of the petition

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

181 CONTC/36777/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

182 ABLAPL/25570/2024 CHIRANIJIB ROUT 27 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

D- 2024-08- FURNISHED/INCORRECTLY MENTIONED

183 | ABLAPL/25568/2024 FTYUSHPANDA = 55
1. Age and occupation of the deponent on
affidavit not furnished.2. Year of the C.S.Case no.
under Annexure-1 not tally with para-2 of the
petition

184 |2 ALOK KUMAR 202408~ ("t oo N e ED,

CONTC/36675/2024 MOHAPATRA 27 ) :
s P RABINDRANATH. 2024-08- [°6 iy T/ IO NOT FILED, |
BLAPL/25478/2024 |PANDA 27 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
o P \ANORANIAN  2mkor. ECERTIFED COPY OF RIALIAPPELLATE
CRLREV/25577/2024 PADHY 27
1.DEFICIT AUTHENTICATION FEE OF RS
17.60 /- NOT FILED 2.LTI NOT ATTESTED IN
V.NAMA 3. Good ground certificate not
furnished.
1-C.Copy of impugned order under annexure -8
DEBASIS 2024-08- .

187 | D-WP(C)/34290/2024 TRIPATHY 27 not filed. 2- Book marking not correctly page
marked

188 |2 RABINDRANATH 202408~ ("ot o S e ED,

TRPCRL/25559/2024 PRUSTY 27 ) :
189 ]C)l-\/l APL/36543/2004 ADV. %224-08- Place it after filing of c.copy of dismissal order
190 |D- PIYUSH PANDA  2024-08- 4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/25562/2024 27 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED




1.Year of the C.S.Case no.under Annexure-1 not
tally with para-2 of the petition.2.Page no.10 to 24
not properly page in book marked.3. Occupation
of the deponent on affidavit not furnished

6-RECEIPT SHOWING SERV.COPY TO

D- JAYANTA KUMAR [2024-08-
191 ABLAPL/25474/2024 MAJHI 27 AG/CG/IT/CT/ETC.NOT FILED.
1 .JDR no. 2 is Maina Devi in execution case no
-1272 of 2022 but in death certificate filed under
BIKRAM 2024-08- |annexure - 1.she is described Mina Devi Agrawal
192 |D-CMP/36597/2024 SENAPATI 27 .2 .In c .copy of execution case name of JDR
no3(a) and some portion of second line of order
dated 13. 7. 2022 are not readable .
193 |2 PRIVARANIAN . 2024-08- (0 6 B0 r O FILED,
CRLMC/25345/2024 MISHRA 27 : :
BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
194 |D-WP(C)/36752/2024 PRASAD 27 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
195 BLAPL/25519/2024 SK. ZAFARULLA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
196 D- KARUNAKAR 2024-08- /AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25456/2024 JENA 27
Date not mentioned in the v.nama.
18-CERTIFIED COPY OF TRIAL/APPELLATE
BIBEKANAND 2024-08- COURT ORDER NOT FILED
197 |D-CMP/36658/2024 BHUYAN 27
Certified copy of order dated 01.11. 2023 in
C.M.A -97/07 not filed under annexure- 4
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
198 ABLAPL/25620/2024 ARIJEET MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAMBEET 2024-08-
199 19-UNDERTAKING FOR NON FILING OF
ABLAPL/25480/2024 [PATTANAYAK 27 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
200 D- ADV 2024-08- |1-Reference certificate not furnished,2-Date of
CONTC/36706/2024 ’ 27 disposal of W.P.(C) No0.37337/2023 to be
correctly furnished in the petition where ever
necessary,3-Occupation of deponent/petitioner not
stated in affidavit.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
201 CONTC/36780/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
202 [ SUSILKUMAR  2024-08- (£ 0 0 et R OTFILED,
ABLAPL/25421/2024 [PATTNAIK 27 : :
203 |- DEEPANKAR 2024-08- (0 & B0 n e B,
BLAPL/25580/2024 |PANIGRAHI 27 : :
204 [ MRITUNIAY 202408 4 8 TICTETCNOT FILED,
ABLAPL/25465/2024 BANERJEE 27 ) :




6-RECEIPT SHOWING SERV.COPY TO

UMESH CHANDRA [2024-08-

205 |D-WP(C)/36662/2024 MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

206 D- BISHNU PRASAD [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/25545/2024 PRADHAN 27
1. Page no. 17 not legible
D- 2024-08-
207 CMAPL/36656/2024 ADV. 27 1.C.COPY OF DISMISSAL NOT FILED
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
208 CONTC/36712/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
D- SURYAKANTA 2024-08-
209 CRLREV/25298/2024 DWIBEDI 27 FURNISHED/INCORRECTLY MENTIONED
PRAKASH KUMAR [2024-08- |.Receipt Showing Serv.copy To School and Mass

210 ID-WP(C)/36782/2024 NAYAK 27 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

211 E'L APL/25605/2024 ;ﬁ’ﬁﬁf?m %224'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

212 D- T.DHIREN KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

CRLREV/25567/2024 DORA 27
Good ground certificate not given.
6-RECEIPT SHOWING SERV.COPY TO
ADWITIYA 2024-08-

213 |D-WP(C)/36636/2024 SATPATHY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

214 |D-WP(C)/36608/2024 N oA KUMAR 12024-08- 1 0 G/IT/CT/ETC.NOT FILED.

ROUT 27
2024-03- |0-RECEIPT SHOWING SERV.COPY TO
215 |D-WA/36789/2024  |SAIBRATA RATH 27 AG/CG/IT/CT/ETC.NOT FILED.
D ANANTA 2024-08
216 . NARAYAN %" | Receipt Showing Serv.copy To CBI not Filed.
BLAPL/25532/2024 PATTANAYAK 27
6-RECEIPT SHOWING SERV.COPY TO
- D- PRASANTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/25558/2024 KUMAR ROUTRAY 27 Names of advs. in Capital letters not mentioned
on the revision petition.

218 |- SANTOSH KUMAR 2024-08- (£ 0 0 et R b D,

BLAPL/25614/2024 MAHANTY 27 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

219 [D-CMP/36631/2024 AL RUMAR 1202408 by p NISHED/INCORRECTLY MENTIONED
1 . Petitioner no. 2 not sworn affidavit .2
.Petitioner no. 2 not executed vakalatnama .3
.Authentication fees not paid on annexure -4 .
6-RECEIPT SHOWING SERV.COPY TO

220 |D-WP(C)/36708/2024 &Rgg KUMAR %224'08' AG/CG/T/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- RAMANI KANTA  [2024-08-
221 BLAPL/25645/2004 PATTANATK 27 AG/CG/IT/CT/ETC.NOT FILED.
- D- PRAVAT KUMAR  2024-08- L.Annexurez- 1 iag,z Nos.10 t0213I, Iél'dl(f[a?i as
CRLMC/25487/2024 [NAYAK 27 INCXUTE -2. ANC ANNCXUTE- 2, ndicated AS
Annexure- 1. As Per Index
23 [P ASITKUMAR  2024-08- (0 & S0 O FILED,
BLAPL/25479/2024 |JENA 27 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
224 D- SUDHANSU 2024-08- |1. Provision of law not correctly furnished. 2. Crl.
CRLMC/25272/2024 \SEKHAR JENA 27 Rev. case number not correctly furnished in cause
title and page no.2 para no.1. 3. Page nos 57 to 62
not filed. 4. Legible copy of of page nos. 42 , 43
to be filed.4. As per index annexures-4 and 5 not
filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
295 D- JYOTIRMAYA 2024-08- [14-NOT PROPERLY INDEXED.
BLAPL/25518/2024 |[SAHOO 27
Page marking not correct in index and Book
mark.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
296 D- SUSANTA KUMAR [2024-08- TRANSLATED COPY NOT FILED
CRLMC/25368/2024 BARAL 27
Authentication fees Rs.14.85 to be paid on c,copy
under annex-1 and Rs.13.75 to be paid on c.copy
nuder annex-4
D- 2024-08- [0-RECEIPT SHOWING SERV.COPY TO
227 CONTC/36757/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DAYANIDHI 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
228 |D-WA/36693/2024 MISHRA 27
1.DEFICIT AUTHENTICATION FEE OF RS
2.25 /- NOT FILED
2024-08- [0-RECEIPT SHOWING SERV.COPY TO
229  |D-WP(C)/36690/2024 ABHIRAM SWAIN 27 AG/CG/IT/CT/ETC.NOT FILED.
D- ANJAN KUMAR  [2024-08-
230 IRPFAM/36726/2024 BISWAL 27 page -19 not filed
231 [P DEEPAK KU 202408 1 8 TICTETCNOT FILED.
CRLMC/25440/2024 |SAHOO 27 : :
232 [ DUSHMANTA 2024-08- (0 o B0 R O FILED,
ABLAPL/25483/2024 [SAHOO 27 ’ :
233 [ GURUPRASAD 2024-08- (0 * o B0 n SO e B,
BLAPL/25491/2024 | BEHERA 27 : :
6-RECEIPT SHOWING SERV.COPY TO
234 |D-WP(C)/36734/2024 éggg\;gf;\mp‘ %224'08' AG/CG/T/CT/ETC.NOT FILED.




BHABANI

2024-08-

6-RECEIPT SHOWING SERV.COPY TO

235 |D-WP(C)/36816/2024 |[SANKAR 27 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
6-RECEIPT SHOWING SERV.COPY TO
236 |D-WP(C)/36584/2024 |5 R VAKANTA 202408~ 01T/ T/ETC.NOT FILED.
PALAI 27
7 D SOUMYAKANTA  2024-08- (16,11 CT/ETCNOT HILED. |
ABLAPL/25462/2024 |TRIPATHY 27 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
238 BLAPL/25634/2024 MAHES DAS 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
239  |D-WP(C)/36684/2024 AMIYAKUMAR  12024-08- 1.Paragraphs of writ petition are not correctly
MOHANTY 27 .
numbered.2.Synopsis and date charts are not
alphabetically page marked.3.Date of execution of’
vakaltnama not furnished.
6-RECEIPT SHOWING SERV.COPY TO
D- ABHAS 2024-08-
240 CRLMA/25401/2024 MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.
241 |D-SA0/36598/2024 ﬁ?gésRIzUMAR 202405 This may be registered as R.S.A.
RAMESH 2024-08- [This case involves in sexual offence,the name of
242 |D-CRLA/25445/2024 CHANDRA SWAIN |27 victim may not be there
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
243 D- ADWITIYA 2024-08- [14-NOT PROPERLY INDEXED.
ABLAPL/25484/2024 [SATPATHY 27
Case no. not correct in annexure -1 in index and
Book mark.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 7-VAKALATNAMA NOT PROPERLY
244  |D-WP(C)/36651/2024 |SIBAPRASAD PATI 27 STAMPED,EXECUTED,ACCEPTED.
Executant of the Vakalatanama is not the
petitioner.
s | MANAS KUMAR  2024-08- {0 i BTe.NOT FILED, |
CRLMC/25422/2024 \CHAND 27 : :
6-RECEIPT SHOWING SERV.COPY TO
246 |D-WP(C)/36630/2024 é%f KUMAR %224'08' AG/CG/T/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
247 CONTC/36652/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
248 CONTC/36655/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SRINIBASH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
249 |D-WP(C)/36743/2024 SATAPATHY 27
Status of the deponent not correctly furnished
.Page nos 13 to16 not legible .
250 |D-WP(C)/36695/2024 |SUBHENDU 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
KUMAR NAYAK 27 AG/CG/IT/CT/ETC.NOT FILED.




Annex.6 has been typed instead of annex.5 at
page 47.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-

251 CRLMC/25436/2024 AMIT BISWAL 27 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

252 CONTC/36715/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

2024-08- AG/CG/IT/CT/ETC.NOT FILED.

253  |D-WP(C)/36647/2024 |SIBAPRASAD PATI 27
Date of retirement of the petitioner mentioned at
page 3 para 1 is incorrectly furnished.
6-RECEIPT SHOWING SERV.COPY TO

TUSHAR KANTI  |2024-08-

254  |D-WP(C)/36691/2024 SATAPATHY 27 AG/CG/IT/CT/ETC.NOT FILED.

LAXMAN 2024-08- |Put up for stamp reporting after filing of neat

255 |D-CMP/36654/2024 PRADHAN 27 copy of index, synopsis and page 3 to 7 of c.m.p .

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

256 CONTC/36611/2024 BIKASH MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
29-NAME OF THE FILING ADVOCATE NOT

2024-08- |IN CAPITAL LETTERS/ENROLMENT

257 |D-WP(C)/36739/2024 |SUJATA DASH 27 NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

258 CONTC/36766/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08-

259 |D-WP(C)/36776/2024 |SASMITA NAYAK 1, ; 1.Dtd. 10.04.1991 ANNEXURE-3 does not tally
with Index and book marked.2.Paragraph in
declaration not correctly furnished in the petition.

MOHENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

260 |D-WP(C)/36638/2024 KUMAR 27 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08-

261 |D-WP(C)/36717/2024 MOHAPATRA 27 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

262 ABLAPL/25582/2024 DEBASIS MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.

263 D" JAYANTAKUMAR [2024-03- TG{E:%E/E/TCSTI/{ST\ZIESTSESESOPY 10

BLAPL/25475/2024 |[MAJHI 27 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

264 |D-WP(C)/36698/2024 %%ﬂ{EEEKY K %224'08' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

265 |D- MANORANJAN 2024-08- |6-RECEIPT SHOWING SERV.COPY TO

BLAPL/25546/2024 |PADHY 27 AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. Age of the petitioner not tally with rejection
order. 2.Last para of page nos.13 and 14 are not
neatly legible.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
266 CONTC/36671/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- [0-RECEIPT SHOWING SERV.COPY TO
267 CONTC/36795/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
268 D- BISWAIJIT RANJAN [2024-08- |Occupation of deponent/petitioner not stated in

CRLMC/25361/2024 TRIPATHY 27 affidavit

6-RECEIPT SHOWING SERV.COPY TO
BIREN SANKAR  [2024-08-
269 |D-CRLA/25547/2024 TRIPATHY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SAUBHAGYA 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
270 |D-WP(C)3670472024 f (0 AR SAMAL 27 NOT FILED.
Page 16 not neat.
SARAT CHANDRA [2024-08- .
271 |D-MACA/36744/2024 SWAIN 27 1.Court Fee Rs 3000/ payable, not paid
6-RECEIPT SHOWING SERV.COPY TO
CHITTA RANJAN  [2024-08-
272 |D-WP(C)/36634/2024 PATTNAIK 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
273 |D-WP(C)/36904/2024 [ ar RUMAR 202408 06 1m/cT/ETC.NOT FILED.
SWAIN 27
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
274 D- PARTHA SARATHI [2024-08-

BLAPL/25454/2024 |NAYAK 27 Paragraph not correctly mentioned in the
affidavit.Page 12 to 14 not partial neat and proper
arranged.
6-RECEIPT SHOWING SERV.COPY TO

UMESH CHANDRA [2024-08-
275 |D-WP(C)/36661/2024 MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
276  |D-WP(C)/36692/2024 KUMAR NAYAK 17
Annexure-6 is not correctly exhibited.
o [P PRASANTA 2024-08- [0l iy ETC NOT FILED.

CRLMC/25313/2024 KUMAR NANDA 27 : :

s D PANCHANAN  2024-08- [l iy e ETCNOT FILED. |
CRLMC/25473/2024 |SAHOO 27 : :
D- 2024-08- [0-RECEIPT SHOWING SERV.COPY TO
279 BLAPL/25625/2024 ARIJEET MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- [0-RECEIPT SHOWING SERV.COPY TO
280 CONTC/36685/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- [0-RECEIPT SHOWING SERV.COPY TO
281 CRLMC/25442/2024 ARIJEET MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.




MOHENDRA

6-RECEIPT SHOWING SERV.COPY TO

282  |D-WP(C)/36632/2024 KUMAR %224'08' AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
253 D- BIDESHI KUMAR  2024-08- Afstﬁer standintg'ordlclzrl?o.i (tl)tdﬁgl-7-'21(l)2§" thti name
BLAPL/25531/2024 |GHADEI 27 Of The prosecutrix shall ot be furnished In the
petition.
BIKRANT 10-SUBJECT CODE NOT
284 D-FAO/36392/2024 |CHANDRA 5224-08- FURNISHED/INCORRECTLY MENTIONED
PATTNAIK Neat copy of page 46 not filed
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
285 CONTC/36745/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
286 CONTC/36668/2024 SAIBRATA RATH 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
. D- ACHYUTANANDA 2024-08- STAMPED,EXECUTED,ACCEPTED.
CRLMC/25530/2024 [PATTANAIK 27 1. PS case number not correctly furnished in
cause title, Index,Page nos 2,4,5,7 para nos.
1,3,4,13, I.A. petition,Prayer of the petition. 2.
HBAWF Fee Rs. 50/- to be paid.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
17-REFERENCE CERTIFICATE NOT
738 D- JAYANTA KUMAR [2024-08- [FURNISHED.
ABLAPL/25544/2024 KHANDAYATRAY |27 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
1. Paragraph no. not furnished on declaration.2.
Authorization to swear affidavit on behalf of other
petitioner not furnished.3. Signature of the
petitioner Nos 3 and 4 not tally with cause title.4
Synopsis and date chart not in proper placed in
Index.
289 |D- MANAS KUMAR 2024-03- TG{E:CGE/E/TCSTI/{ST\ZIESTSESESOPY 10
BLAPL/25449/2024 |CHAND 27 ) )
MOHENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
290 |D-WP(C)/36640/2024 KUMAR 27 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
2091 |P- DUSHMANTA — 2024-08- TG{E:CGE/E/TCSTI/{ST\ZIESTSESESOPY 10
ABLAPL/25482/2024 [SAHOO 27 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUBHENDU 2024-08-
292 | D-WP(C)/36711/2024 KUMAR NAYAK 17 10-SUBJECT CODE NOT

FURNISHED/INCORRECTLY MENTIONED




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
293 BLAPL/25444/2024 SOUGAT DASH 27 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
294 | D-WP(C)/36688/2024 TANMAY MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
295 D- MANORANJAN 2024-08-
CRLREV/25563/2024 |PADHI 27 1. Period of Delay 632 days 2.
Index,synopsis,date chart not pagemarked
(ii)Deponents status is wrong.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
296 ABLAPL/25618/2024 GOKHA BEHERA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
297 D- DEBIDUTTA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25438/2024 MOHAPATRA 27
LTI vide petitioner no-3 not attested by the adv.
6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
298 |D-WP(C)/36617/2024 KHUNTIA 27
Date mention in Annexure-3 does not tally with
averment of writ petition and index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
ASHOK KUMAR  [2024-08-
299 |D-WP(C)/36601/2024 MOHANTY 27 TRANSLATED COPY NOT FILED
Xerox attested copy of order under annexure-2
filed.C.copy there of not filed
6-RECEIPT SHOWING SERV.COPY TO
ANANTA AG/CG/IT/CT/ETC.NOT FILED.
300 |- NARAYAN 2024-08-
ABLAPL/25533/2024 PATTANAYAK 27 Mutation Appeal no. 267/2021 in annex.3 ,not
tally with page no.5 of para sl.4.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
301 CONTC/36593/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
302 CONTC/36801/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
303 |D: CHIRANJAYA — 2024-08- TG{E:CGE/E/TCSTI/{ST\ZIESTSESESOPY 10
BLAPL/25446/2024 [MOHANTY 27 ) )
SANKET 2024-08- [certificate in support of good grounds not
304 |D-MACA/33039/2024 KANUNGO 27 furnished
305 D- ADV 2024-08- |1.Period of Delay 01 day 2.COPY OF
CMAPL/36563/2024 ) 27 DISMISSAL ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
306 D- AMLAN SHAKTI 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25561/2024 |PAUL 27
1. Page no.10 not legible.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
307 D- UTTAM KUMAR  2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25528/2024 |GHOSH 27

1. Relationship not furnished in the affidavit. 2. c.
copy of rejection order not filed.




4-AFFIDAVIT/VERIFICATION NOT PROPER.
D. SANTOSH KUMAR 1024.08. 6-RECEIPT SHOWING SERV.COPY TO

308 BLAPL/25592/2024 | DASH 27 AG/CG/IT/CT/ETC.NOT FILED.

Occupation not mentioned in Affidavit.

D- 2024-08- [0-RECEIPT SHOWING SERV.COPY TO
309 CONTC/36477/2004 LAXMAN BHOI 57 AG/CG/IT/CT/ETC.NOT FILED.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 27-08-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for

Petioner/Caveator

Defects as
per S.R.

RVWPET/305/2019

RVWPET/305/2019

MR.CHANDRAKANTA
PRADHAN,CENTRAL
GOVT.COUNSEL(OHC)

OTHERS.
PLACE IT
AFTER
FILING OF
C.COPY OF
IMPUGNED
ORDER

RVWPET/396/2019

RVWPET/396/2019

MR.DEBENDRA
KU.SAHOO(1)

OTHERS.
PLACE IT
AFTER
FILING OF
C.COPY OF
IMPUGNED
ORDER






